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FT.I. 3411(37).— Fg TR TAET faoetl fawmg sttaf=aw, 1957 (1957 & 61) &t 91T 3 T
IU-GTT (3) F @ () F A1 If5q ITEE (1) FRT T ORIl w1 IR w2 g, =ff fasis qar o wanfiy
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[FT. &. F-11011/21/2004-F-11]
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MINISTRY OF HOUSING AND URBAN AFFAIRS
(Delhi Division-11)
NOTIFICATION

New Delhi, the 24th July, 2025

S.0. 3411(E).— In exercise of the powers conferred by sub-section (1), read with clause (g) of sub-
section (3) of Section 3 of the Delhi Development Act, 1957 (61 of 1957), the Central Government hereby
nominates Shri Rajiv Babbar s/o Shri O.P Babbar vice Shri Vijender Gupta s/o Late Shri M.P Gupta, as
Member of the Delhi Development Authority with immediate effect.

[F. No. K-11011/21/2004-DD-II]
SURYA NARAYAN JHA, Under Secy.
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